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For the Respondent (s) : Mr. Rahul Kumar, Advocate 

ORDER 

Ld. Counsel appearing the Respondent prays for an adjournment and 

submits that he shall be filing an application for setting aside the ex-parte 

order. 

Even otherwise, the case is listed for final arguments on 27th October, 

2017 and they are at liberty to address their final arguments. 

Ld. Counsel for the Petitioner prays for liberty to file documents in 

support of his arguments as directed by this Bench. Let the same be filed in 

the Registry. 

To come up for final arguments on 27th October, 2017. 

(S. K. Mohapat) 	 (ma Maihotra) 

Member (T) 	 Member (J) 


